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bank strike is going to take place on
the 11th of this month. I associate
myself with Mr. Gurudas Das Gupta
 that the Minister should try to call
upon all the organisations of bank-
men and bankerg to bring about a

settlement on that.
SHRI SATYA PRAKASH ' MALA.-

VIYA: Sir, the Minister is here, You'

can ask the Minister. He can react.

SHRI GURUDAS DAS GUPTA:
Sir, his stony silence is not 2 sign of
wisdom, Let him react.

THE VICE-CHAIRMAN  (SHRI
MIRZA IRSHADBAIG): If he wants,
he is most welcome. :

SHRI EDUARDO FALEIRO: Mr.
Vice-Chairman, Sir, let me say here

that T am taken utterly by ‘surprise -

by this mention of this particular
situation There in this House I am
taken utterly by surprise at this
point of time, but then I am reacting
candidly and for myself to the issue
which hag been raised. I will just
make two -points, Point No_ 1 is that
T have gone out of my way and I
think it ig my duty to do so to talk
to the employees as such or to their
representatives and unions, I have
gone out af‘my way and T think it is
my duty to do so and T will continue
therefore on this vath and therefore 1
am always available %o discuss ‘this
matter with the employees as such and
with their unions and much more s0
with my colleaguies in Parliament,
like Shri Gurudas Das Gupta- and
Shri Ashish Sen. That.is point num-
ber one. In pegard to point number
9 T would like to make this plea here,
ver., fervent plea. which T have been
making to the unions and employees,
pleate understand that when veu go
. on strike anA when vou disturb the
“funetinhing of the banks. vou See no-
hodv ™ suffers. -but  number one, the
peanle at latee who ave the custo-
mers of the bank and number two,
the emmnloyees themselves, they them-
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selveg guffer, and suffer materially.
Therefore do not resort to strike un-
less you have, number one, a legiti-
mate grievance, which in this case
doeg not exist. ... (Interruptions).

SHRI GURUDAS DAS GUPTA: You
are imposing the strike.

SHRI EDUARDO FALEIRO: This
doeg not exist in the context of the
informa) exchange of viewg I have
had with two hon. M.Ps. and then,

_in any case, as I have said, please

do not make the people of this
under-
stang that you are a privileged class,
You may discuss about your wages,
but can anyone dispute that bankers
are a privileged class in gur country,
where we have milliong of people
who are poor, (Interruptions).
Please don’t do this. .
SHRI GURUDAS DAS GUPTA:
Why have~you. given them more, I
agree with you but why is it that in

" ‘some banks you have given more than

agreed to in the bipartite agreement.
~ SHRI EDUARDO FALEIRO: I have
already said. Then Yyou know my
views. I am prepared to talk to you

- and discuss thig matter,:

SHRI GURUDAS DAS GUPTA:
Sir, I suggest that you announce that -
there will be 5 meeting of the trade
unions with the Minister, Are you

_agreed to a meeting? You-call them

to a meeting in Delhi and don't leave
it to the bureaucrats,

THE VICE-CHAIRMAN (SHRI
MIRZA IRSHADBAIG): Please si}
down. You meet .the Minister in his
chamber and discuss.

We will now take up the Small In-
dustries Development Bank of Indiz
Bill, 1989, ,

:
—_—

SMALL INDUSTRIES DEVELOPMENY

BANK OF INDIA BILL, 1989—Contd.

SHRI J. P. JAVALI (Karnataka):
Mr. Vice-Chairman. $Sir, this is my
maiden speech. I am making this
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"maiden speech after being a Member
for more than one year and four
months, Now I stand before you to
support the Small Industries Deve-
.lopment Bank of India Bill, 1989, This
"~ wag a long-felt need, There wag a
demand for such a bank for many
vears. I am very happy now that the
Government has come forward to

establish a bank specially rmeant for

small industties, cottage industries
and tiny jndustries. This is going to
be an apex financial institution, which
is not only going to be a bank but a

development bank, a bank which is

going to encourage more ang more
small industries to come up. About
this I would like to make some gb-

- servations as well 55 give some sug-
gestions,

Sir, this bank is going to be a sub-
sidiary of the Industrial Development

Bank of India, I do not know why -

this is going to be a subsidiary instead
of an autonornous independent bank.
In“this regarg I would like to make
a mention of what the other day Mr.

Kamal Morarka made a gpecial men~

tion about, namely, subsidiary banks
of the State Bank of India, There are
seven subsidiary banks of the State
Bank of India, Because they are sub-
'sidiary banks, they have not grown
and have not achieved the progress
" that they should have, compareq to
other nationalised banks, Also, g very
peculiar feature of that is that though
they have the.talenteg people, none
from thege seven subsidiary banks has
grown to be the Chairman and Mana-
ging Diréctor. and there is a setback
here. Therefors I suggest , that this
]gank should be made an independent
ang autonomous bhody. Tn case the
"Government has gny difficulty or
problem to make it autonomous and
indevendent bank, -at, least after six
months this may be converted into an
antonomhous and independent bank ,
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Its capital base is said to be Rs, 250
crores, If we look at the industries
which are sick, when we look at the
amount that is stuck up in the sick

. industries, which ijs something like

Rs. 1500 crores, this amount of Rs. 250
crores as the capital base is not suffi-
cient, This may be increased. to
Rs, 500 crores or even Rs, 1000 crores.

In the Bill it js proposeq that the
Chairmap and Managing Director of
IDBI is going to be the Ex-Officio
CMD of this bank, I do not know why
the IDBI Chaifman should be again
the Chairman of this bank. Is it that
we lack in talent? Is it that we cannot
afford an independent Chairman and
Managing Director? I suggest that an
independent Chairman and Managing
Director be appoinfeq for this bank,

The office of this bank is going to
be at Lucknow, Lucknow 'js not a
centra] location. T do not know what
made the Government think of loca-
ting its head office at Lucknow, I sug-
gest that the head office of thig bank
should be at a central = place. Even
Delhi would do, Otherwise you make
it Hyderabag or Bangalore as the head
office of thls bank

In this Bill it is proposeq that there
are going to be 13 Directors, and also
SC/ST would be given representation.” -

"I suggest that people who are in the

field, may be the representatives of

.the Chambers of Commerce or Small

Industries Association or Handicrafts
Association, be nominated as Directors,
Here I would 1ike o make gn obser-
vation. We have 21 nationalised banks,
As far as my knowledge goes, since
1984 mnone of these bankg js having
non-official Directors. What has pre-
vented the Government from appoin-

~ ting non-official Directors when you

have made provision for appointment
of non-official Directors? It ig another
way of gassociating people” who are
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outside the purview of the Gowvern-
ment’ sector.- Why have you not ap-
-pointed them? Similarly, same thing
should not be repeated here, You say
that you are going to have 13 Direc-
tors and some Directors. are going to
be non-official Directors, But ultima-
tely if the Government doeg f10t as«

soclate itself in. appointing non-official

Directors, the functioning of thig bank
would suffer. v

Small-scale indusi:ry has a very ]

vita] role to play, We are tolg that
50 per cent of production is from
small-scale industry. In the export
performance also, 40 per cent of ex-
ports is from small-scale sector, And
this industry is providing jobs to 37
million people, Next to = agriculture;
small-scale industry has a great poten-
tia]. in providing .millions of jobs to
our ‘unemployed teeming millions.
The problem is, most of thege small«
scale industries are. concentrated in
and around the State capitals or
bigger cities,” Such cencentration has
resulteq in migration of people from
the rural areas, from the villages, and,
consequently, slums coming up in the
bigger. cities. Therefore, there ig this
~ lopsided development of this sector,
It is because, as I said, most of these
industries are concentrated _in the
bigger cities, Now that thig Bank is
, going to be not only 5 Bank but a
_ Development Bank also, the Govern-
ment should see to it that the small-
scale industries are widely spread
al] over the country. We should iden-
tify more growth areas in the smaller

"towns amd see that small-scale indus- -

tries eome up there For this, the Qo-
vernment ghould come out with all
assistance and helo.

The small-scale industries have heen
playing a ver,, significant role, At the
same time, many of these jndustries,
in addition to the big industries, are
sicle Tt is said that comething like two
lakh units are sick: The amount in-
volved is Rs, 1,500 crores. Of course,
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compared to the medium and big in-
.dustries, where nearly Rs, 4,000 crores.
is locked up, this is not g big amount,
But something has got to be done in

. this regard. What we have been gb-
*serving is that, from year te year, the

number -of sick industries is increas-
ing. Why is it increasing? Why can’t
it be curbed? Now that this Bank ia
coming up, it shall be the responsi-
bility of this Bank to see that a solu-
tion is found to this sickness. Ot
these industries, there may be some
which are already dead and there may
be some industries which - are
termipally sick. In the case of
those industries which are dead and
which are.terminally sick, the Gov-
‘ernment -should come. out with some
bold plans to see that they are closed
once for all. Where the units are-
viable, the Government shoulg come
out with all assistance and see that
the units are revived.

Sir, the Government should have a
time-bound programme, Wk |have
been talking about thig sickness for
some years now, I guggest that we
should have 5 time-bound programme

" in this regard, As least within j period

of two years, we should see that this
sickness is completely removed. It is
not that all indusiries are always
healthy. But the percentage of sicka
ness shoulq be. limited, The small-
scale industries become sick due fo
various factors, This is also hecause
of the wrong policies of the Govern-
ment, There j5 also the problem of
,shortage of raw materialy and so
many other things. The Government
should take care to see that as far
as possible, these industries do not
become sick. The. people who enter
this field for the firgt time would be
lacking in experience. If they make
some wrong move or adopt some
wrong policy. the industry lands up
in sickness, The small units are such -
that the cushioning effect is also nof
there, Some Wrong policy, something
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_ going wrong, lands the unit in trouble.

Therefore, this Bank should take this
aspect into consideration and take

measures t0 see that these unitg - do _

not end up in gickness.

I hope thig Bank will not merely
be a Bank cof moneylender but this is
going to be a Bank Which is- going to
take up promotional and develop-
mental activities in the case of the
smafl-scale industries, As T said
earlier, you should see that the small-

scale industries, the tiny . industries-

and the cottage industries are spread
all over the country, I would like to

say that the small scale ~ sector has.
blayed and has got to play a very vital .

and 1mportant role, So, the Govern-
ment shotld come out with all assis-
tance and help and gsee that every
year a large number ' of new units
-.come up. They will also find a solu-
tion for unemployment problem.

Shri M, Vm\)esaraya, the great
statesman and engmeer had given a
call, “Industrialise or perish”, but we
can add to this, “Industrialise ang

ﬂourish”,
THE - VICE-CHAIRMAN (SHRI
MIRZA IRSHADBAIG): Now the
for lunch

House stands adjourned
till 2,30 pM,

The House then adjourned
for lunch at thirty.one minu-
tes past one of the clock,

Ihe House reassembled after lunch
at thirty one minutes past two of-the
clock. The Debuty Cha,irma.n in the
. Chair.

THE DEP’UTY CHAIRMAN The
Home Mimster

[RATYA SABHA1
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STATEMENT BY MINISTER

Regarding 4th, 5th, 6%h interim reports
‘and final report of Kudal Commission
of inguiry on affairs of Gardhi peace
foundation and connected organisa-

tions.

THE MINISTER OF HOME AP-
FAIRS (SHRI BUTA ' SINGH):
Madam, the Lok Sabha passaed a Rea.
solution on 28th August, 1981, recom-
mending that any action to taraish
the name of Mahatma Gandhi be taken
serious note of and that the acis and
‘activities including ' publications,
sources and misuse of funds of the
Gandhi Peace Foundation, Gandhi
Smarak Nidhi and Al] India Sarva
ir‘.to' 'by a
Commission of Ingquiry: A Commis-
sion headed by Mr, Justice P, D,
Kudal was accordingly set up on 17th
February, 1982 under the Commission
of Inquiry Act, 1952.

The Commissioy, was required to
complete its jnquiries and report to
the Central Government +within a
period of six months. The work how-
ever. tock much longer than anticipa-
ted ang the life of the Commission
was extended from time to time till
31st January, 1987 when itg tasks
were completed,

The Commission submitted Six”
Interim Reports and a Final Report.
The 1st, 2nd and 3rd Interim Reports
of the Commission alongwith 5 Memo-
randum of Action Baken ¢pn each re--
port haye already been placed on the
Table of the Lok - Sabha ‘on 4th -
December, 1985 and Tth .May, 1886
respectively. The 4th, 5th, 6th Interim
Revort ang Final Report of the Com-
mission alongwith Memorandum of

* Actiop, Taken were placed on the

Table of the House “vesterday.

‘ATH INTERIM REPORT

The 4th Interim Rewnort of the Kudal

I Commission was submitted to thg

Government on 16th December, 1985.
This report covered 25 cases. Out of



